\ 2161 TEM NO. 23 REG STRAR COURT. 1 SECTION |1 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (Crl.) No(s). 10586/2015
ANAND RAM Petitioner(s)
VERSUS
STATE OF JHARKHAND AND ANR. Respondent ( s)
(with appln. (s) for c/delay in filing SLP and perm ssion to file
addi ti onal docunents)
Date : 28/02/2017 This petition was called on for hearing today.
For Petitioner(s)
M . Keshav Ranjan, Adv.
M . Pashupat hi Nath Razdan, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng

ORDER
The Ld. Advocat e, M. Adi tya Pr at ap Si ngh, appeari ng on
behal f of M. Tapesh Kumar Si ngh, Advocat e-on-record submits
t hat he will be filing vakal at nama  and counter af fidavit on
behal f of r espondent No. 1 during t he course of t he day. | f

filed, Registry to process the matter for being listed before
t he Honé&#39; bl e Court, as none appears for r espondent No. 2,
despite due service.
( PAWAN DEV KOTWAL)
Regi strar



